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By E-mail 

To, 
The Registrar General, 
Hon'ble National Green Tribunal, 
Principal Bench, 

Faridkot House, Copernicus Marg 
New Delhi-110001. 

Sub: Regarding Submission of Action Taken Report on behalf of Uttar Pradesh 
Pollution Control Board, in compliance to the order dated 05.01.2024 passed 
by Hon'ble NGT Principal Bench, New Delhi in Original Application No. 800 of 
2023 In the matter of Deepak Rai Versus State of Uttar Pradesh & Others. 

Sir, 
Kindly refer to the subject mentioned above. In compliance of the order dated 

05.01.2024 passed by Hon'ble National Green Trubunal, New Delhi in Original Application 
No 800 of 2023 in the matter of Deepak Rai Versus State of Uttar Pradesh & Others. The 
Action Taken Report on Behalf of Uttar Pradesh Pollution Control Board is enclosed 
herewith for your kind perusal and further necessary action. 

} Yours, 

Enclosures:As above 

__ 
(Dr. S.CT Shukla) o6)41*4 
Regional Officer 

Copy to following for kind information & necessary action. 
1. Member Secreatory, U.P. Pollution Control Board, Lucknow. 
2. Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow. 
3. Law Officer (I), U.P. Pollution Control Board, Lucknow. 
4.Shri Pradeep Misra, Advocate, Supreme Court, B-235, Sector-XIX, Noida, 
District-GB Nagar, 201301. 

Regional Officer 

NGT cover leticr 

aaa aratera : arare fore aiifira aterad, carey TR, AAG, TRTTA-221010, FRAT : 0542-2275951, aA : 0542-2275951 
yer: Sovlo—124, fear ave, ard Te, creTe—226010, FRAY : 0522-2720828, 2720681, 2720831. Hae : 0522-2720764 
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Action Taken Report on behalf of Uttar Pradesh Pollution 

Control Board, in compliance to the order dated 05.01.2024 

passed by Hon'ble NGT Principal Bench, New Delhi in 

Original Application No. 800 of 2023 In the matter _of 

Deepak Rai Versus State of Uttar Pradesh & Others. 

That the Hon'ble N.G.T, Principal Bench, New Delhi vide 

its order dated 05.01.2024 in Original Application No. 800 of 

2023 in the matter of Deepak Rai Versus State of Uttar Pradesh 

& Others has passed the directions. The relevant excerpt of the 

order is as below:- 

 eaeeeee 4. We are of the view that once the communication 

has been sent by the RO then Member Secretary, UPPCB is 

duly required to consider the said communication and take 

appropriate action in accordance with law. 

5. Hence, at this stage no interference in this OA is 

required. The original application is disposed of expecting 

that the Member Secretary, UPPCB will take expeditious 

action in accordance with law on the communication dated 

25.10.2023.. ........ ” 

Action Taken Report 

1. That in this original application the grievance raised by the 

applicant is that the Project Proponent i.e. respondent no. 

5 namely M/s Gagan Brick Industry, at Village Devkali, 

Tehsil Kerakat, District Jaunpur, Uttar Pradesh is running 

<i 
a
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without consent to establish and consent to operate from 

the State PCB in violation of the various orders of the 

court. 

. That Uttar Pradesh Pollution Control Board (hereafter 

referred as UPPCB) vide letter dated 22.11.2023 has 

issued show cause notice for closure under section 31A of 

The Air (Prevention and Control of Pollution) Act, 1981 

against the brick kiln i.e. M/s Gagan Ent Udhyog (R.S. 

Marka), Village Devkali, Tehsil Kerakat, District Jaunpur, 

Uttar Pradesh in question for operation of brick kiln without 

obtaining prior consent to operate under The Water 

(Prevention and Control of Pollution) Act, 1974 & The Air 

(Prevention and Control of Pollution) Act, 1981. The copy 

of the Show Cause Notices dated 22.11.2023 is being 

annexed herewith as Annexure-1 to this report. 

. That further in pursuance to a show cause notice dated 

22.11.2023, UPPCB vide letter dated 10.01.2024 has 

issued closure order under Section 31A of The Air 

(Prevention & Control of Pollution) Act, 1981 with the 

directions to the respective District Magistrate and: District 

Head of the Police for the implementation of closure order 

against the brick kiln in question for operation of brick kiln 

without obtaining prior consent to operate under The 

Water (Prevention and Control of Pollution) Act, 1974 & 

The Air (Prevention and Control of Pollution) Act, 1981. 

CD? > ___—— 
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The copy of the closure order dated 10.01.2024 is being 

annexed herewith as Annexure-2 to this report. 

4. That in pursuance to a closure order dated 10.01.2024, 

The District Magistrate, Jaunpur vide office order dated 

18.01.2024 has constituted the five member committee for 

the compliance of the closure order dated 10.01.2024 

against the brick kiln in question. The copy of the office 

order dated 18.01.2024 is being annexed herewith as 

Annexure-3 to this report. 

.5. That in pursuance to District Magistrate, Jaunpur order 

dated 18.01.2024, the compliance of the closure order 

dated 10.01.2024 against the brick kiln in question was 

done by the officials of the above committee on 

07.03.2024. A copy of the compliance report dated 

07.03.2024 along with photographs is being annexed 

herewith as Annexure-4 to this report. 

The above action taken report on behalf of the UPPCB is 

placed before this Hon’ble National Green Tribunal for perusal 

and kind consideration. “a 

—— ob\4\24 

(Dr SC Shukla) 
Regional Oficer, 

UP Pollution Control Board, 

Varanasi.

43



—_ Avneuuve-| 

e}f~ 

eS = VAR wer wes fraser ats 
Nv ps UTTAR PRADESH POLLUTION CONTROL BOARD 

ed amr Fe Bet, (rovao ATA), 
Ta-eaael, wevl—arra, 

WATE—THATR | 

ae fi tet WA ge vet, GmoyHo Al), wMA—gaech, aEvle-aeHe, TrTTE—siATR 

fd amt vert wet UNM, wed are G WT F fred, we en wrael a wary GX TTT 20,000 

gz sfafta ar senes Prd oA og Ua alia weret oe venfta & ag (Iga Pra cen 

fran) afoFran, 1981 FH aRI-2(e) & aria ve sitenfe daa 21 
ue f& Yad tet wa de velt, Grows Ae), wW-eaeel, devilct—deaod, 

aaqe—simgy ge wed or AMert Asta arafers, GRR ere fess 22.10.2023 wT feat trary 

sat $e Feo UMA-faweh, Tevtr—derys, TATE—wiagE F af 2022-23 B walla vt Wafer 

2) Perr S waa st ARh one, et ge aed S wah & wa A GoReT 81 Peer wa 

§e AEST VATS el WAT WaT | 

ae fe aaa orate a Prete arene wafta ge ves BW TTT 200 Alex GT 

We WA—-eaaelt H 04 V OS AH TEM oT 275 Alex at Qt Warh ai Hen frente faencta a 
amr 600 Wer at at we WA-dawehlt St Awa aad Rea 3) aftaa fem ¥ ge aes a 
TTT 400 AEX aT Rl Ue WTA—AYR at a—10 UE at onardt Rera f1 weax fan ¥ ye yes 
ATAT 115 Alex at Skt We WA-eaael a 7-8 UK a aard) Ge S00 Alex HI GA WW VS ary 
ge qeor a Vaqr-waee Was art Ret &) afer fem 4 ge wes B TAT 350 Alex HI TW 
We WA-aqgH Hl ACA saat @ TPMT 450 Mex at aN wR wefaa flere aqqye Rea 81 
eer uaa fee 4 orm 225 Arex at at we ted wer de vel (im Aral) fee 21 
wer—ura fen 4 ge wes B ATT 350 Hex TI QA WR awe ao FT TTT 450 Tex an 
aa we waifire franca, cane Rea o)| sad ge veer aT wrt vowo Ye Aeor (ITT og 
we Aas) Praraaeh, 2012 FH are AE FI 

ae fe ge aed FH MT 30 ca alae Hofer Seq G wa A wart fe ora zs cen ge 
yes F eg hi S Vans tg wi B TT 30 Arex Sel flhes ferri wenfta 81 

we fe atta arate a Preterm smear ge wed oF verenel went CAE) wi 
Ware bg weafa (arg) wea wean fear ars B Fria wel 8 

var oRReftrat 4 ge wed arr arg (aque Prarer cen Praavn) siffFray, 1981 at eT 
21/22 Hl Se A GNA EY SHS HI Uae He areas Mara wT Tees BI 

T TCA, Vibhuti Khand Gomtl Nagar, Lucknow — —226010 

20828, 2720691 & 2720681 - Fax: 0522 - 2720764 
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Awuexnuye- 

Af Sen 
4 — ory Ver Teun freray ae pa 

TENN UTTAR PRADESH POLLUTION CONTROL BOARD 
fou 

Ref. No..tto SUA g /Fe Mewi-605/ AA HAM / ARMM / 2023 Dated —Lt.z.\~ 24 

aa 4, Wore 

dal mr xe set (to YH HT), 

mWA-Vaaech, 
aerta-Dad, 

wares TYR | 

ae f ded wr de salt GRO WHO Aral), UM—-eawedl, cela-derad, oI sip, 

fod srl set wet STE) Vel A wed area GB wT F ed), oh ae wae HH wa wR 

20000 gz wfafea S were Pd aA eg Voter afta wert oR waft & at fe ay (qa 

Prana va Pda) BORA, 1981 Bl eMI-2 (e) & arerfa ve ates waa oI 

ae fis teed TT fe Veit (Gio Yao Aral), wI-eaweh, del—aHd, TTE—siagR, 
ead a Pte Aste orate, NMRA ent Pais 20.12.2023 a feat Wa TAT Fe Aa 

am—aanch, cevte—arrea, WIe—ciage 4 ah 2023-2024 F waiia g1 PAT Ss WAG A 

ania fier fiz, go Hed S oP S ws A waked dy) Peer B WAT Fe Feo F TEMA 

el OAT TAT 

ue fe aaa orate a Pte srengar wits ge eds B HTT 200 Few TI HI 

RUM B04 OS AH Te TTT 275 Mex a Ga Wart af wan faanie fares a 

arr 600 Hex al Sl UY aMA—eaweh Wl yea onardl Read 21 oftaa fan ¥ xe aed 
SPAT 400 Alex Bl Set GR UTA—AGR BI a-10 UR aT anand} Rea B1 were fem 4 xe wed B 
TTT 115 Alex Bt QA Te UM—-aweht a 7-8 Te BI snared Tem 500 AleX TT AI WR YH aT 

ge year a Hey-ese We ard feed 81 aft fen A fe aes B TAT 350 Alex a 

TR WA—aeagy Gl AeA snared a ceTTT 450 Alex a A oR ree frencra agg fed FI 
aem—oftar fee ¥ corm 205 Mex a ql oe Fed wer ge vet (i Aref) Rea v1 
ver-ora fee 4 ge wed B corr 350 Hex WM GA we cael TER FATT 450 Alex BH 

ai w wrhfere fie, sanch Rat 8) Tat Ye Aga BH Wet Vowo Fe Acot (ITT We 

agave) Promach, 2012 & sre Fel FI 

we fi de ed A cor 30 cA Baer Mates kor S wT A var feo oe @ Ten xe 

aed § ug tet  ueaels 2g ons S TTT 30 Aer Gill ftrae fer waida 81 
ue fi edta oratea at Pte oneaqer ge ves wT wi! weaft (Modloxo) ya 

ware 8g weRte (arg) wea waa Priam ats B ff ae) BI 

waa URRea A de aed aT ag (eM Pra cen Frdam) siffrr, 1981 wt 

SRI-21 /22 GT TTA A HRA EY gas oT Morel HEAT areTTG Mfg HT Tee 8 | 

ee C/12V, Vibhuti Khand Gomti Nagar, Lucknow ~ 226010 
\ ©) fig. 720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764 

wv * Email: info@uppcb.com - Web Site: www.uppcb.com 
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~~ if 

aA Ga Us ears STARR YO Ure BY aE TAT Mar eI & fery ae 
oma & f fe ned B Were B Var a 

we: TNT ats creat d Ai wr fe velt @rRoyao Aref), WA-caach, 
Teta, WATE—TAR Pawar, met Prevet_tet Pebier Rm, 196 
cori fay # et Qe UND fear Gira B— 

. we f& Af 7H ge Velt CrROTO wr) umd, cevle-derna, rTe—-TilTR, 
ares eres Hare we rer ore 

2. we fi weA aanal Y ae aden ay ord 8 PH ae anad ge mee ot Pert ae GAA 
SFT TT Ta aTRVA HY Tera TT Dee ay a a 

Wea vata after, 

(q<-6) 

vitfett:—_frafatad ot qaaref wd saan orefardt eg Thera 

1. Prenat, ofa | 
2. Were afters, age 
3. SOR Fey alent, fren dara, TWN 
4, foot Gar after, vag 
5. Sa after, wowo yeu Praam as, are at ga fee & urer ota fe fre 

WIR BWA wie Hed BY Fe Acs Hl UN Aal sneer GT Ae Yad Hed 

co at 
({et—6)
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Ceercacteney)} : 

Ayn emrarceS 

waters ferent / ren afore, silrgx 

TAI : 2049375 £234) /299) 2002 -2y feria : /P-0/-2.024 

IK 

qa vata afar Gat-6), Yo yo au Prin aS, ca OTF Wea 
Va 0549s / wil -6/fe yeot—oas / ad) arder/ arene) /2023, fia 10.01.2024 ERI 

det WI Fe Tedet Cmeowonnsl), waa, ceded, oes Sd 
fase ary (TANT Pray Tel Prefs) oF, 1981 (erie) ay arr 31 ‘wa 
arta aad) areer aint) Arar rar 8 (ora Wer) | Bar ae) ares aT aT 
aha aN aA tg Pedhkea wea a chr afer a aril 8 - 

Susana, Ty | 
2. Una, Sepa, TTT 
3. - eR RA adam, aigR| 
4. fer GF are, ig 
5. 4 todlo af, dente wera, vo yo na Prada alg, aR 

vad Waar oH H Waal wr Pera far ore @ fr di fear G are Gat 

wea ge Heo G fee UN ad ade a aq GPL AGUA 
Ra BATTEN wi aha ae yaa we | 

PTAG: SRA | 

(HIT BAR\ a) 
rarer afore 

6) 

en De MN Wate va festa ssoRte | 
ofaferfa:— 
1. -Ofera Sefer, arae—ciage Gt ge omer a are fe eeaer, dere, viTGR 

wl ad BRS PT A GT HE HY 
2. we afta, vo yo yque Priam as, cere wT yee afta 
3. FR Galaxy aiftrenra (get-6), vo vo wquer Prasat ale, 

afta 
4, wfa d wed wees a aeqarernel Aft 

ay yet 

EAParas\CO (G-C)\ioeat Adm Ogyaa. DOC
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Anna xmrve - 4 
OL—— 

"knit ge velbt Gro Wao ara), a—eawell, aeele—aerad, UTE sige 

fea vouo war Pra ay, aaa o va Wer-ya sae /W-6/¥e TEST 

eas /adt amter/aRmora/ 2023, feria 10.01.2024 ent ay (ae Pare ce 

fran) afar, 1981 (Gerais) at arr—ai ‘ya armrtt oI get area ya 

aera Yat ade ow aque aed om @g firentant/fien afinge, 

ware-wiTR F ya WeMT-2084/ TTT Fe welt /399/ 2023-24, fei 18.01.2024 

SH aT Asa Waa UA Bl sGoTerA sMLAT | 

Rei wr fe TET GIRO THO AHH), WM-eaoch, Tele—deraa, TTTE— 

cing 3 fag we ae G WF TEI 5485 /Ul-6 / $e Aeol—685 /adl area / 

ARMOR /2023, fata 10.01.2024 ET ary (Tqar rarer cer fram) aera, 1981 

(qereienya) Gt eRT-31 vd arta wal sree wed fear war 8) wea ats B ot 

a aa a aq gra me aM eg faerie, wg & oF 

Hem-2084/7TF Fe Tet /399/ 2023-24, fei 18.01.2024 aI dyad Bafa 

afea a 7a) Bgat UAAAY eer set aes og ly wt var Walia Fe Acer Ae 

a ¢z VET (MRO Wao Aeh), Wa-gapeh, devoured, TATE & ferme 

an a anes or aque ge yeor via a ToRed F per wa aa aI 

ares a ofa ah oer ae WA ae G cher waRerd ge Acor lay ar Prehrer 

fir rer fe wea, aes SUN sat area ar Pisa: srqUrers far wa | 

modo aM, Tears Va Feary BT AA BREN 

PROT A AREA , ET otha VAN 

HAS wee Phar ome Pree atayc Cues 

eh dp eo do cars zu sgve| ath Je * 

ares ) 

crore TAC authbes omar mar ae eT 
5 Be AIC aman ps oro He a Can 

ay 

so eR gee gr Bere eat & at ert 
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vce, THe We 5 yaa 825) _|ruale a ft Lab Ye oh oG.clsHalle ue Pied — 

Sakae tome a HT ne 14h lobbls of0%." aL) e 

Skee ie ety un ted ay tee ano” Gyo yore’ omy w ois Wow, 4 
ARI BAS bib le Lelitb| bA BibDh ‘bib ono 

| plln Ipeb} LidIbEte ‘LpDinh Leb Jmplie [pb pile Jp Pb old se} Ile Uneey 
DiglPle} kb kjbJojs Ik, 2B DieYh® BIA & [pe | fete Uplded Pall fe Qiks ye IRplte 

peb IRD Ibh Ibi f Diegh® kb kieIvIK 19>k 25 bvinble Ib lplie ab Qllp 
Burp] w Ahblin—dhbin ‘DebIb—|VIP “epb—hlth ‘(\eblle OH Olle) bias 2B blele 

Pie Idk 2B Diydia poo |b’ ne|Goltoddied) inlle IMB Ribs Bes | Yple ke Belle 
RIkJR LEHR WB w yZOZ LORE Hild] ‘ye—E202 /66E/ UA DB biel / y8Oe—LeaE 

Eh & shin ‘idain) Ba pin pih Dhabi binhie kh iaplie [eb 
BUA B pip bala 12 dblr Ibe] (lin iadlie (eb Dpdle & A, Fe-lalb e (PRIARteR) 
186! ‘khbipiic (Inch IP Indlbb| InhbH) fib IMB yZ0Z"L0'OF bled) ‘6202 / {fMolalb 

/\zbile [pp /S89-lo>k. 23/9-[}./GarS BA—lpAIA Eh & Alp bald Bad} @ shbiin 

—bhbin ‘Ddbiach—p 1.819 ‘Yebbb—lellt ‘(lebile OLA OALC) Waa SE bbb pie 

Libalie LidthEle feb Dyk DBA Dope IB @ 
y20z 108+ bie! ‘y2—-ez02 /66E/ Ilan AR lbh /vBO%—lkaw Kh sb ahb|in—bhbin 

Deine Win / Quorn Be yin pid Luihble kh ixlie Gab fe Bebrhop 
bd aplle [p-b Qin DpiMie gd, FE-Ib (yb (WeJUARMen) 1861 ‘khbielte (lakh 
IP InMbb| InhbK) filb IMB pZ0ZLO'OL shied) ‘6202 /\jMolMb /Iaplic |pb /S89 

ior 2R/9-YA/SerS Bh-lkAR Kh @ ‘Abd ‘Bib Inkbh} InbbK OOD Brpy 

eb SAl|in—Dhleln ‘DebIb—PIAP ‘Yoeb>—biss ‘(Jebllt OWA Odlle) WIA DR Like Arle ws

50



| hiflelh Ph AQ) beh © biln pe} bbibbie Jb Iaplie 
[ob INB hip Dbpb bell: B halk #2071081 Hib! labile PPIpi> ob NhbIIn 
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